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REPORT DATED 19-07-2023 OF THE TELANGANA STATE POLLUTION 

CONTROL BOARD (RESPONDENT NO.2) IN OA NO. 90 OF 2021 FILED BY 

SRI.JALAGAM NAVEEN KUMAR AGAINST THE POLLUTION PROBLEMS OF 

PARBOILED RICE MILLS LOCATED IN KOMARABANDA (V), KODAD (M), 

SURYAPET DISTRICT. 

It is to submit that Sri.Jalagam Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet 

District has filed OA No. 90 of 2021 in the Hon'ble National Green Tribunal (NGT), 

Southern Zone, Chennai against the pollution problems caused by parboiled rice mills 

(11 Nos) located in the area. 

The TSPCB has submitted status report dated 25.04.2023 before the Hon'ble NGT 

(Annexure - I). 

The Hon'ble NGT has reviewed the matter on 23.05.2023 and posted the matter on 

25.07.2023. 

In this regard, the following is submitted: 

1. In the above matter, 11 Nos are respondent industries, out of which 8 are 

Parboiled Rice Mills, 2 are Steam Rice Mills and 1 is sick parboiled industry. The 

details are enclosed as Annexure — 11. 

2. The all 10 Nos operating respondent industries are having valid Consent for 

Operation (CFO) orders of the Board. The details are enclosed as Annexure — 

III. 

3. Nature of activities: 

Parboiled Activity: 

The parboiled activity consists of Pre-cleaning of paddy Soaking of paddy > 

Drying = Milling (includes Dehusking, Husk separation, polishing). 

Raw Rice Milling Activity: 

The Raw Rive Milling activity consists of Pre-cleaning of paddy => Milling 

(includes Dehusking, Husk separation, polishing). 

Steam Rice Activity: 

The steam rice activity consists of Pre-cleaning of paddy ->Steaming of paddy > 

Drying > Milling (includes Dehusking, Husk separation, polishing). 

4, Pollution potential from activities: 

Parboiled Activity: 

The major source of water pollution is due to generation of wastewater from 

soaking tanks. The major source of air pollution is emissions from chimney 

attached to the boiler, ash and husk handling.



Raw Rice Milling Activity: 

No waste water is generated from the activity, except from domestic sources. 

The major source of air pollution is from husk handling. 

Steam Rice Activity: 

No waste water is generated from the activity, except from domestic sources and 

boiler blowdown. The major source of air pollution is emissions from chimney 

attached to the boiler, ash and husk handling. 

5. The industries carrying above activities have to provide / implement following 

control measure for minimizing and controlling pollution: 

S.No | Nature of pollution Contro | Measures 

1 Water pollution Effluent Treatment Plant (ETP) 

2 Air Pollution 

a. Emissions 

chimney 

from 

dust 

collector/Bag filter 

Air Pollution Control Equipments (APCEs) 

'viz., Cyclone dust collector/Mechanical 

collector/Multi cyclone dust | 
| 

b. Ash handling Closed Ash Shed 

¢. Husk handling Closed Husk Shed 

1 

6. The status of the Respondent Rice mills regarding providing / implement control 

measure for minimizing and controlling pollution are as given below: 

S. 
No. | 

Name & Address of 

the industry 

Effluent Treatment 

Plant (ETP) 
Provided (Yes/No) 

Air Pollution 

Control Equipments 
(APCEs) installed to | 

the boilers. 

M/s. Raja Rajeshwara 

Parboiled Rice Industries 
& Exports Ltd., Sy.No. 

185/5, Komarabanda (V), 
Kodad (M), Suryapet 
District (R4) 

ETP consisting of 

Collection cum 
Equalization tank, 

Aeration tank & Settling 

tank. 

4 TPH Boiler provided 
with Dust bunkers 
followed by Cyclone 
dust collector as APCE. | 

M/s. Sri Venkateshwara 

Rice Industries Pvt Ltd, 

Sy.No.242/4, 

Suryapet District (R5) 

Komara | 

banda (V), Kodad (M), | aeration 

ETP consisting of 

Collection cum primary 

settling tank, Diffused 
tank and 

Secondary settling tank. 

12 TPH Boiler provided 

with Multi Cyclone Dust 
Collectors followed by 
Wet scrubber as APCE. | 

M/s. Laxmi Ganesh 

Parboiled Rice Industries, 
Sy. No. 230/1A, 

| Komarabanda (V), Kodad 
(M), Suryapet District 

(R6) 

ETP consisting of 
Collection cum 

equalization tank, 
Diffused aeration tank, 

Settling tank, Filter feed 
tank, Multi media filter 

2.5 TPH Boiler provided 
with Dust bunker 
followed by Wet 
scrubber as APCE. 
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No. 

Name & Address of 

the industry | 
Effluent Treatment 

Plant (ETP) 
Provided (Yes/No) 

Air Pollution 
Control! Equipments 

(APCEs) installed to 
the boilers. 

and Sludge drying beds. 

| (R7) 

M/s. APR Rice Industry, 
Sy.No.242  & 243, 
Komarabanda (V), Kodad 
(M), Suryapet District 

ETP consisting of 3 TPH Boiler provided | 
Collection cum 

equalization tank, 

Diffused aeration tank, | 
Settling tank, Filter feed 
tank, Multi media filter 

and Sludge drying beds. 

with Mechanical Dust | 

| Collector & Cyclone dust 
collector followed by 
Wet Scrubber as APCE. 

M/s. Sri Bhuvaneshwari 

Parboiled Modem Rice | 
Mill, Sy.No. 230/1A &| 
230/2, Komarabanda (V), | 

Kodad (M), Suryapet | 
District (R8) 

ETP consisting of 
Collection cum 

equalization tank, 

Settling tanks, Diffused 

aeration tank and 

Secondary settling tank. 

2.5 TPH Boiler provided | 
| with Mechanical Dust | 
Collector followed by | 
Wet scrubber as APCE. 

M/s. Raja Rajeswari 

Parboiled Rice Industries, 

Sy. No. 193/71, 
Komarabanda (V), Kodad 
(M), Suryapet District 

(R9) 

NA 

(It's a steam rice mill) 

| 2.5 TPH Boiler provided 
‘with Mechanical Dust 
Collector followed by 
Cyclone Dust Collector 
as APCE. 

(R10) 

M/s. Sri Kanaka 

mahalaxmi Parboiled Rice | 

Mill, Sy.No.185/2, 185/3, 
185/4 & 185/5 

Komarabanda (Vv), Kodad 

(M), Suryapet District 

SICK 

The industry is sick since more than 2 years and not | 

in operation. 

M/s. Sri Padmalaya 
Parboited Rice Industry is 

located at Sy.No. 232, 
Kemarabanda (V), Kodad 

(M), Suryapet District 
{R11) 

of 

cum 

ETP consisting 

Collection 
equalization 
Settling tanks, Diffused 
aeration tank and 
Secondary settling tank. 

tank, | 

2 TPH Boiler provided 

with Mechanical Dust 
Collector as APCE. 

| 

M/s. Sri Raghavendra 

Swamy Parboiled Rice 

Industry, Sy.No. 234/1 & 
242/4, Komarabanda, 

Kodad (V&M), Suryapet 
District (R12) 

NA 

(It's a steam rice mill) 

3 TPH Boiler provided | 

with Mechanical Dust | 

Collector as APCE. 

10 

"| (v), Kodad. (M), Suryapet 

M/s. Sri Venkata Lakshmi 

Parboiled Rice Mill, Sy. 
No..: 243, .: Komarabanda 

District. (R13). 

ETP consisting of 

Collection cum 

equalization tank, 

Diffused aeration = tank, 

Settling tank, Filter feed 

tank, Multi media filter 
and Sludge drying beds. 

3 TPH Boiler provided 

with Cyclone Dust 

Collector followed by 

Wet scrubber as APCE. | 

11 M/s. Sri Venkataramana 

Parboiled Modern Rice 

Mill, Sy No. 230/1A & | 
230/2, Komarabanda (V), 
Kodad (M), Suryapet 

ETP consisting of 

Collection cum 

equalization tank, 

Diffused aeration tank, 
Settling tanks, Filter feed 

2 TPH Boiler provided | 
with Mechanical Dust 

Collector followed by 

Wet scrubber as APCE. | 
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S. Name & Address of | Effluent Treatment Air Pollution 

No. the industry Plant (ETP) Control Equipments 

Provided (Yes/No) | (APCEs) installed to | 

the boilers. 

| | 
District (R14) tank, Multi media filter. 

Note: All above operating industries have provided closed sheds for storage of ash and 

husk. 

7. Earlier, the Board has reviewed the above 10 operating responding industries on 

27.02.2023. As these industries are operating only raw rice milling activity, these 

industries were informed that the consents would be amended accordingly. 

However, the representatives of the industries stated that the industries are 

carrying out only raw rice milling activity, they may restart parboiled rice milling 

activity any time as per the orders received from the Civil Supplies Department of 

the State Government. Further, they informed that the industries have all the 

systems to carryout parboiled rice activity including pollution control equipments. 

They informed that they would give an undertaking stating that the prior 

intimation will be given to the Board before starting the parboiled activity. 

8. Accordingly, the industries have submitted an undertaking to the Board on 

02.03.2023 stating that they will give prior intimation before starting the 

parboiled activity (Annexures -IV to XIII). 

9. As per the information obtained from the Kodad Rice Millers Association, they 

proposed to start the parboiled activity in the 15t week of August. The Board will 

carryout monitoring of boiler emissions and ETP as an when these industries 

start parboiled activity. 

It is submitted that the Board will monitor the industries regularly for the compliance 

of conditions / directions issued to control water & air pollution. 

Place: Nalgonda. 

Date: 19-07-2023. 

x Ys. VEC, 

AN 

ENVIRONMENTAL ENGINEER 

ENVIRONMENTAL ENGINEER 
T.S. Pollution Control Board, 
Regional Office, Naigonda.
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REPORT DATED 25-04-2023 OF THE TELANGANA STATE POLLUTION 

CONTROL BOARD (RESPONDENT NO.2) IN OA NO. 90 OF 2021 FILED B 

SRI.JALAGAM NAVEEN KUMAR AGAINST THE POLLUTION PROBLEMS OF 

PARBOILED RICE MILLS LOCATED IN KOMARABANDA (V), KODAD (M), 

SURYAPET DISTRICT. 

ANNE XUR | 

It is to submit that Sri.Jalagem Naveen Kumar, Komarabanda (V), Kodad (M), Suryapet 

District has filed OA No. 9C of 2021 in the Hon'ble National Green Tribunal (NGT), 
Southern Zone, Chennai against the pollution problems caused by parbailed rice mills 

(11 Nos) located in the area. 

The TSPCB has submitted status report dated 08.03.2023 before the Hon'ble NGT. 

The Hon'ble NGT has reviewed the matter on 10.04.2023 and posted the matter on 

28.04.2023. 

In this regard, the following is submitted: 

1. The status of the Respondent Rice mills regarding operation of parboiled rice 

activity are as given below: 

Ss Name & Address of the . Operation status regarding 
No. ! industry parbolled activity 

1 M/s. Raja Rajeshwara Parboiled | Not carrying out steamed rice activity 
Rice Industries & Exports Ltd, |and carrying only raw rice milling | 
Sy.No. 185/5, Komarabanda (Vv), | activity. 
Kodad (M), Suryapet District (R4) 

| The industry vide letter dt.02.03.2023 
submitted that they are aperating raw 
tice milling only and operate steamed 
rice, under intimation tc the Poliution 
Control Board. (Annexure — I) 

| 2 | M/s. Sr Venkateshwara Rice Not carrying out parboiled activity and 
Industries Pvt Ltd, Sy.No.242/4, | carrying only raw rice milling activity. 

{ Komarabanda (V), Kodad (M), 
Suryapet District (R5) The industry vide letter dt.02.03.2023 

submitted that they are operating raw 
rice milling only and operate parboiled 
activity as per orders from State 
Government for parboiled rice, under 
intimation to the Pollution Control Board. 
(Annexure — II) 

3 | M/s, Laxmi Ganesh Parboiled Rice | Not carrying out parbailed activity since 
Industries, Sy. No. 230/1A, | last eight months and carrying only raw 
Komarabanda (V), Kodad (M), | rice milling activity. 

i Suryapet District (R6) | 
The industry vide letter dt.02.03.2023 | 
submitted that they are operating raw 

| | rice milling only and operate parboiled 
| activity as per orders from State 
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S. i Name & Address of the Operation status regarding 

| No. | industry parboiled activity 

Government for parboiled rice, under 

intimation to the Pollution Control Board. | 

(Annexure — III) 

4 | M/s. APR Rice Industry, Sy.No.242 | Not carrying out parboiled activity and | 

& 243, Komarabanda (V), Kodad | carrying only raw rice milling activity. 

(M), Suryapet District (R7) | 

The industry vide letter dt.02.03.2023 

t submitted that they are operating raw 

| rice milling only and operate parboiled 

activity as per orders from State! 

! | Government for parboiled rice, under | 

| intimation to the Pollution Control Board. | 

(Annexure — IV) 

5 | M/s. Sri Bhuvaneshwari Parboiled | Not carrying out parboiled activity and | 

Modein Rice Mill, Sy.No. 230/1A & | carrying only raw rice milling activity. 

230/2, Komarabanda (V), Kodad | 

(M), Suryapet District (R8) The industry vide letter dt.02.03.2023 

submitted that they are operating raw | 

rice milling only and operate parboiled | 

| activity as per orders from State | 

| Government for parboiled rice, under 

intimation to the Pollution Control Board. 

{Annexure — V) 

76 | M/s. Raja Rajeswari Parboiled Rice | Not carrying out parboiled activity and 

Industries, Sy. No.  193/1, | carrying only raw rice milling activity. 

Komarabanda (Vv), Kodad (M), 

Suryapet District {R9) The industry vide letter dt02.03.2023 

submitted that they are operating raw 

rice milling only and operate parboiled 

activity as per orders from State | 
Government for parboiled rice, under | 

intimation to the Pollution Control Board. | 

{Annexure — VI) | 

7 | Ms. Sri Kanakamahalaxmi SICK 

Parboiled Rice Mill, Sy.No.185/2, 

185/3, 185/4 & 185/5 | The Indu is sick since more than 2 

Komarabanda (V), Kodad (M):| years tA operation. | 
Suryapet District (R10) 

8 | M/s. Sri Padmalaya Parboiled Rice | Not carrying out parboiled activity and 

Industry is located at Sy.No. 232, | carrying only raw rice milling activity. | 

Komarabanda (V), Kodad (M), |. 

Suryapet District (R11) The industry vide letter dt.02.03.2023 | 

subrnitted that they are operating raw | 

rice milling only and operate parboiled | 

activity as per orders from State 

Government for parboiled rice, under 

intimation to the Pollution Control Board. 

(Annexure — VII) 

6 |[M/s. SH Raghavendra Swamy | Not carrying out steamed rice activity | 

Parboiled Rice Industry, Sy.No.|and carrying only raw rice milling | 

234/1 & 242/4, Komarabanda, | activity. 

| Kodad (V&M), Suryapet District 
(R12) The industry vide letter dt.02.03.2023 | 

| submitted that they are operating raw | 
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S. Name & Address of the Operation status regarding 
| No. Industry parboiled activity 

| | rice milling only and operate steamed 
| rice, under intimation to the Pollution 

| Control Board. {Annexure — VIII) 

10 | M/s. Sri Venkata Lakshmi Parboiled | Not carrying out parboiled activity and 
Rice Mill, Sy. Na, 243, | carrying only raw rice milling activity. 
Komarabanda (V), Kodad (M), 
Suryapet District (R13) The industry vide letter dt.02.03.2023 

| submitted that they are operating raw 
{ rice milling only and operate. parboiled 
activity as per orders from State 
Government for parboiled rice, under 
intimation to the Pollufon Control Board. 
(Annexure - IX) [ 

il 'MJs. Sri Venkataramana Parboiled | Not carrying out parboiled activity and 
lH Modem Rice Mill, Sy No. 230/1A & | carrying only raw rice milling activity. 

230/2, Kamarabanda (V), Kodad 
{M), Suryapet District (R14) The industry vide letter dt.02.03.2023 

submitted that they are operating raw 
rice milling only and operate parboiied | 

| activity as per orders from State 
Government for parboiled Hee, under 
intimation to the Pollution Control Board. 
(Annexure ~ X) 

I 

2. The Board has reviewed the above 10 operating responding industries on 

27.02.2023. Presently, as these industries are operating only raw rice milling 

activity, these industries were informed that the consents would be amended 

accordingly. However, the representatives of the industries stated that the 

industries are carrying out only raw rice milling activity, they may restart 

parboiled rice milling activity any time as per the orders received from the Civil 

Supplies Department of the State Government. Further, they informed that the 

industries have all the systems to carryout parboiled rice activity induding 

pollution control equipments. They informed that they would give an 

undertaking stating that the prior intimation will be given to the Board before 

starting the parboiled activity. 

3. Accordingly, the industries have submitted an undertaking to the Board on 

02.03.2023 stating that they will give prior intimation before starting the 

parboiled activity (Annexures -I to X). 

4. The Board will carryout monitoring of boiler emissions and ETP as an when these 

industries start parboiled activity.



It is submitted that the Board will monitor the industries regularly for the compliance 

of conditions / directions issued to control water & air pollution. 

Place: Nalgonda. 

Date: 25-04-2023. 

Ls 
az 

ENVIRONMENTAL ENGINEER 

T.S. Pollution Control Bocad, 

Regional Office, Nalgonda. 

- CHE ols fe iti
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Annexure — | 

ANNE XURL-TI 

S. No. Name & Address of the industry Status of activities. 

M/s. Raja Rajeshwara Parboiled Rice Industries & 
Exports Ltd., Sy.No. 185/5, Komarabanda (V), Kodad 

(M), Suryapet District (R4) 

Parboiled Rice Mill 

M/s. Sri Venkateshwara Rice Industries Pvt Ltd, 

Sy.No.242/4, Komarabanda (V), Kodad (M), 
Suryapet District (R5) 

Parboiled Rice Mill 

M/s. Laxmi Ganesh Parboiled Rice Industries, Sy. No. 

230/1A, Komarabanda (V), Kodad (M), Suryapet 
District (R6) 

Parboiled Rice Mill 

M/s. APR Rice Industry, Sy.No.242 & 243, 

Komarabanda (V), Kodad (M), Suryapet District (R7) 
Parboiled Rice Mill 

M/s. Sri Bhuvaneshwari Parboiled Modern Rice Mill, 
Sy.No. 230/1A & 230/2, Komarabanda (V), Kodad 

(M), Suryapet District (R8) 

Parboiled Rice Mill 

M/s. Raja Rajeswari Parboiled Rice Industries, Sy. 

No. 193/1, Komarabanda (V), Kodad (M), Suryapet 
District (R9) 

Steamed Rice Mill 

M/s. Sri Kanakamahalaxmi Parboiled Rice Mill, 

Sy.No.185/2, 185/3, 185/4 & 185/5 Komarabanda 

(V), Kodad (M), Suryapet District (R10) 

SICK 
(Parboiled Rice Mill) 

M/s. Sri Padmalaya Parboiled Rice Industry is located 

at Sy.No. 232, Komarabanda (V), Kodad (M), 
Suryapet District (R11) 

Parboiled Rice Mill 

M/s. Sri Raghavendra Swamy Parboiled Rice 
Industry, Sy.No. 234/1 & 242/4, Komarabanda, 
Kodad (V&M), Suryapet District (R12) 

Steamed Rice Mill 

10 M/s. Sri Venkata Lakshmi Parboiled Rice Mill, Sy. No. 
243, Komarabanda (V), Kodad (M), Suryapet District 
(R13) 

Parboiled Rice Mill 

11 M/s. Sri Venkataramana Parboiled Modern Rice Mill, 

Sy No. 230/1A & 230/2, Komarabanda (V), Kodad 
(M), Suryapet District (R14) 

Parboiled Rice Mill 
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Annexure = ll 

S. No. Name & Address of the industry Validity of CFO 

1 M/s. Raja Rajeshwara Parboiled Rice Industries & | CFO issued on 
Exports Ltd., Sy.No. 185/5, Komarabanda (V), | 22.01.2022, with validity 
Kodad (M), Suryapet District (R4) upto 31.12.2031. 

2 M/s. Sri Venkateshwara Rice Industries Pvt Ltd, | CFO issued on 
Sy.No.242/4, Komarabanda (V), Kodad (M), | 08.08.2022, with validity 
Suryapet District (R5) upto 31.07.2031. 

3 M/s. Laxmi Ganesh Parboiled Rice Industries, Sy. | CFO issued on 
No. 230/1A, Komarabanda (V), Kodad (M), | 08.10.2018, with validity 
Suryapet District (R6) upto 31.03.2028. 

4 M/s. APR Rice Industry, Sy.No.242 & 243, | CFO issued on 
Komarabanda (V), Kodad (M), Suryapet District | 11.12.2020, with validity 
(R7) upto 30.09.2030. 

5 M/s. Sri Bhuvaneshwari Parboiled Modern Rice | CFO issued on 
Mill, Sy.No. 230/1A & 230/2, Komarabanda (V), | 23.04.2022, with validity 
Kodad (M), Suryapet District (R8) upto 31.03.2032. 

6 M/s. Raja Rajeswari Parboiled Rice Industries, Sy. | CFO issued on 
No. 193/1, Komarabanda (V), Kodad (M), | 23.06.2023, with validity 
Suryapet District (R9) upto 30.06.2033. 

7 M/s. Sri Kanakamahalaxmi Parboiled Rice Mill, | CFO issued on 
Sy.No.185/2, 185/3, 185/4 & 185/5 Komarabanda | 26.02.2019, with validity 

(V), Kodad (M), Suryapet District (R10) upto 30.06.2028. 

8 M/s. Sri Padmalaya Parboiled Rice Industry is | CFO issued on 
located at Sy.No. 232, Komarabanda (V), Kodad | 23.06.2023, with validity 
(M), Suryapet District (R11) upto 30.06.2033. 

9 M/s. Sri Raghavendra Swamy Parboiled Rice | CFO issued on 
Industry, Sy.No. 234/1 & 242/4, Komarabanda, | 23.04.2022, with validity 

Kodad (V&M), Suryapet District (R12) upto 31.03.2032. 

10 M/s. Sri Venkata Lakshmi Parboiled Rice Mili, Sy. | CFO issued on 
No. 243, Komarabanda (V), Kodad (M), Suryapet | 23.07.2018, with validity 
District (R13) upto 31.03.2028. 

11 M/s. Sri Venkataramana Parboiled Modern Rice | CFO issued on 
Mill, Sy No. 230/1A & 230/2, Komarabanda (V), 
Kodad (M), Suryapet District (R14) 

31.12.2018, with validity 
upto 31.12.2028. 



Q) ANNEX URE-TV 

GST IN : 36AACCR7479P12G 9845610343 : P.A. 
CIN : U15339TG1999PLC032050 93949096296 : E.R. 

2? RA A RAJESWARA PARBOILED RICE INDUSTRIES & EXPORT Li, 
Lm), “om biegm 

Kodad (M), Suryapet Dist. (T.S.) 

E-mail : raja rajeswara@yahoo.com 

Ref Doze. 22103 [2023 

To, i . 

ee ree | ob mogoin, avec 
Regional Office, Nalgonda. ! 0 2 MAR Fora) 

Sir, Jo... 2 NO w= 

1. Presently we are operating raw rice milling only. Whenever, we operate steamed rice 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto 

20.03.2023. We will submit extended Bank Guarantee within 10 days. 

7 

A eX ed Gv 
x9 For im aja Rajeswara Payboiled Rice 

ndustries & /: Ltd. 
A — ive 

55 Managing Dier~tor



(2 ANN EXURL-V 

GST No.36ABGFS6171H1ZX 

SRI VENKATESWARA RICE INDUSTRIES Pvt.Ltd., 
KOMARABANDA (V) KODADA - 508 206..Suryapeta Dist (T.S.) 

NEELA SATYANARAYANA 
Mado. Br Lia SE 

Cell : 9848180229 g: 
e-mail : svrn2239@ gmail com ot o 

To, 

The 

T.S. 

Sir, 

Environmental Engineer, pS hm 1 

Pollution Control Board, Nac | 

Regional Office, Nalgonda. 02 MAR 2029 

Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

We will install Bagfilter within 2 months. 

We have submitted Bank Guarantee of Rs.1,00.000/- on 17.03.2023, which is valid upto 

15.02.2024 (BG N0.2018123BG0000011, dated 16.02.2023). 

For Sri Yenkateswzrs Rice industries PytlLtd. 

— L 0 ( if 

Authorised Sfgnature 

A SAY 

KEEN 
®'° A) o- 

XX



® ANNEXURE - VJ 

° MILL : 98483 73783 

LAKSHMI GANESH 
PARBOILED RICE INDUSTRIES 

KOMARABANDA (V), KODAD (M), Nalgonda Dist, (T.S.) 
P.V.R.: 9848382783 Avuila Rama Rao: 9848422455 

Poy Que. 0203022 

To, 
=. = The Environmental Engineer, a bing. Ir 

T.S. Pollution Control Board, Soe Fee commit. SOAOE. 
Regional Office, Nalgonda. ; ETT 

0:2 MAR 2029 
Sir, on \\Y 

I 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 
activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto 

28.02.2024 (BG No.0329IIGL0000821, dated 28.02.2023). 

for Lami Ganesh Paicous sn ms inqusin 

Managing Pana



@ ANNEXURE - VTT 

GST NO. : 36ABKFA5439L1Z1 
Cell : 98481 35062 

G P R RICE INDUSTRY == 

Sy. No: 243, H.No. : 5-191, Komarabanda (V), KODAD - 508 206, Suryapet Dist. T.S. 

Lf Date: 03:03 [2222 

To, Drea FSR 2. "Ge, It 

} ) Foch sroxeciio, Autos. || 
The Environmental Engineer, i ins 

T.S. Pollution Control Board, 0i2 MAR 2029 
Regional Office, Nalgonda. | 

Sir, : == 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto 

22.02.2023. We will submit extended Bank Guarantee within 2 days. 

Sf 
ice Industr 

ForAPR RIS lz) 24 

partner *



= 
ANNE RYRE TTT] 

em —— 

Mg. Partner : Challa Saidaiah 
Komarabanda, KODAD - 508 206. Nalgonda Dist. 

Ref. No. Date 0% |o%)] 9232 

To, 

The Environmental Engineer, 

T.5. Pollution Control Board, 

Regional Office, Nalgonda. 

Sir, 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 22.03.2022, which is valid upto 

22.02.2023. We will submit extended Bank Guarantee within 2 days. 

NTA Xd ] 
<0 For Sri Bhuvaneswari Porboiled 

Modem Rice Mill 

Managing Partner



(16) ANNEXU RE - TX 
—— 

A.P.G.S.T. No. NLG/08/1/2501/96-37-12-8-96 Cell : 9848822830 
CST No. NLG/08/1/1429/96-97-1-8-96 
FGL No. 1248/97 

Managing Partners : Kesa Venkateswarlu, O O. Srinivasa Rao 

Komarabanda, KODAD - 508 206, SHES! Dist., Telangana. 

a 
| anedgat oo Base | 

To, (Brod seooaio. Spiros. 

i 0:2 MAR 202% The Environmental Engineer, 

T.S. Pollution Control Board, 

Regional Office, Nalgonda. 

Sir, 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform zo TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4, We will install separate energy meter to APCE within 3 months period. 

5. We have submitted Bank Guarantee of Rs.1,00.000/- op a5 RADRBEIALH RE 

20.03.2023. We will submit extended Bank Guarantee within ust) ay partnet 

De) NZAY 

BY KZ hk 

\ 



17 — 
(D ANN EXURE - X 

APGST No. NLG08/1/2531/96-97 

CST No. NLG/08/01/1435/96-96 

FGL No. 2/97 

SRI PADMALAYA PARBOILED RICE INDUSTRY 
Komarabanda, KODAD - 508 206, Nalgonda Dist., A.P. 

M.P. : Voruganti Venkata Brahmmam, Goparapu Mahesh 

Mill: 56124 

To, 

The Environmental Engineer, 

T.S. Pollution Control Board, 

Regional Office, Nalgonda. 

Sir, 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4, We will install separate energy meter to APCE within 3 months period. 

5. We have submitted Bank Guarantee of Rs.1,00.000/- on 01.03.2023 which is valid upto 

28.02.2024 (BG No.03291IGL0001021, dated 01.03.2023). 

5 

fate or Spam on 
2a <0 : 

Mg.Partna.



(9) ANNE XU RE — XL 

Ne No. HYR/08/2/2307/3283 
CST No. \HYR/08/2/1390/92-3 Bhanu : 98484 62236 
FGL No. : 1039/92 Mill : Segara 

728 SRI RAGHAVENDRA SWAMY PARBOILED Rick INDUSTRY 9 8) Tadao) yan shbenone] 05 mois 
Sosaol. Séwel - 508 206, RDoeTR. Dé 82e®. Boor 

Soesols ego : BARB WRDBERE M.com, BORROW HeRsb og) 

Date: ©2031 
a 

tie? a An 

3 cong STEN reoc. 
To, SB med 2. Se) 54 

The Environmental Engineer, i 0 2 MAR Yura) ) 

T.S. Pollution Control Board, 

Regional Office, Nalgonda. \9. 
[Oren 

fmni—— 
Sir, 

1. Presently we are operating raw rice milling only. Whenever, we operate steamed rice 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 25.03.2022, which is valid upto 

A 22.02.2023. We will submit extended Bank Guarantee within 2 days. 

5. We will doing sprinkling of water on approach road through tanker regularly. 

Bs. o~ ) 

ne vs V0 ye Sal peglowevin SUID ps 
A KJ 

Ro ~ Fogle haed WISE Beduse 

No Nndewo F5ezed



GSTIN : 36ABHFS1773Q1ZF 

ANNEXURE -XII 

Cell : 9848822768, Ph : 08683-257254 (M), 255125 (R) 
e-mail : svipbrm.kodad @ gmail.com 

SKI VENKATA LAKSHMI PARBOILED RICE MILL 

Managing Partners : 

Komarabanda, KODAD - 508 206, Suryapet Dist., T.S. 

G. Satyanarayana, K. Brahmaiah. 

8) Jose) eF slebereane] OR snel {7 PEE 

SEBO, B8RE ~ 508 206, rua Sep. 

Ref: 

To, 

The Environmental Engineer, 

T.S. Pollution Control Board, 

Regional Office, Nalgonda. 

Sir, 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we are facing 

financial problem, sa that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 19.04.2022, which is valid upto 

12.04.2023. We will submit extended Bank Guarantee within 15 days. 

For SRj VEN KATA LAK St B 
PARECIL ED RICE 521i 1 i 

a nb



@ ANNEXURE XLT 

Cell: 0843008225 

Sri Venkata Ramana Par Boiled Modern Rice Mill 
Managing Partners : Yada China Venugopal Rao, Challa Saldaiah 

2 Komarabands, KODAD - 508 206, alls Dist. t (AF P. ) 

To, 

The Environmental Engineer, a = — 
T.5. Pollution Control Board, a ~ , 

Regional Office, Nalgonda. (@robas somea. Ww, Aiton. 

0:2 MAR 282% 
Sir 

30 2 
H 
—_————— | 

1. Presently we are operating raw rice milling only. Whenever State Government requires 

Parboiled rice then only we operate Parboiled milling. Whenever, we operate parboiled 

activity, we will inform to TSPCB, Regional Office, Nalgonda. 

2. Due to custom milling amount pending from the State Government we. are facing 
financial problem, so that we are not laid metal roads/CC roads. 

3. We will lay metal roads / CC roads within 3 months period. 

4. We have submitted Bank Guarantee of Rs.1,00.000/- on 02.03.2023 which is valid upto 
22.02.2024 (BG No0.03291IGL0001121, dated 01.03.2023). 

aN) 

pe 
~ 4 

- 
0 

» 
) 

boiled 

: 

gr Venkaia 
Ramana 

Par 

a Oa r 
1ed Managing Partn® 

TIN No. 28780113626 CST No.NLG/O8/1/1142




